. CENTRAL ADMINISTRATIVE TRIBUNAL
| , R CalcuTTA BENCH.

No. T.A. 10 of 1997 (co 8206(w) of 1985)

Present : Hon'ble Dr. B.C.Sarma, Member (a)

Hon'ble MR. D.Purkayastha: Member (J)

V.5.RABINDRAN
is.

UNION OF INDIA & ORS.

For applicant : NOne.
for respondents : NOne.

Dte of order : 29.10.97.

ORDER

This application haé[ been filed by a Constable of

Central Industrial Security Force raising certain grievances.

Since the applicant is a member of the armed force of tie

Union, this Tribunal does not have any Jjurisdiction *o

adjudicate the dispute. Accordingly, .it is ordered this

petition be returned to the High Court at Calcutta.

. e b s STEIT e
P e ; : ’ '

R 7
/

ﬁ

| \J
MEMBER (J) . . R
a s afa srfm

Certified to beglfr\e/%’o\“ \?

Court Officer

W gt erfarm
“nttal administrative Tribuned

e . o
(a) >| No of the “APPIN .ccec. or.cisescecom = (‘ijcuﬂm‘ walenq'ig
h Name of the applicant ... - cecarsrerm
¢ Dt, of presentation o '

' apphcann for COPY wevv  vmeesses vos
i) No Of PAZES .ouivieeieccrerrersnssssssnssasasens -

l
f
{
L
2 7 :pying fee charged/ ;

MEMBER (4)

K o P Giseyy

§ urg-nt or ording: Yorsrannese varersessessesses

\ Dt. of p-epa-ation of copy. Y . pe '619:

‘21 Dt, of delivery of the copy
to the applicaut........ Cerrss000008t mmnnassnres

oy =Ll IS
v o v e

—

1569




